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.Applicant 
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The Sub—Divisional Officer, 
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The TeLecom Dist., Engineer, 
Nalgonda — 508 001. 

The Director General, Telecom 
(representing Union of India), 
New Delhi - 110 001. 	 I  

....Respondents 	I  

Counsel for the Applicant 	: 	Shri C.Suryanarayaria 

Counsel for the Respondents : 	Shri N.R.Oevraj, Sr.CCSC 
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THE HON'BLE SHRI A.B.CORTHI 	: NEMBER (A)' 
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0. A. NO 15 3 9/93 

JUMENT 	 Dt: :8,3•94•  

(AS PER HON'BLE SHRI JUSTICE V.NEELADRI RAO, VICE CHAIRMAN) 

Heard Shri C.Suryanarayana, learned cpunsel 

for the applicant and Shri N.R.Devaraj, learned standing 

counsel for the respondents. 

The applicant herein is one of the applicants 

in CA 658/89. The same was disposed of along with CA 

367/88 and others by a common judgment dated 27.3.1991. 

Therein, the respondents were directed to reinstate 

the applicants. This GA is filed praying for imple-

menting the judgment in CA 658/89. 
 

I 
be filed if the relief sought is for implementation of 

the judgment -he earlier CA of this Tribunal. Hence, 

this GA is not maintainable. Accordingly, this GA is 

dismissed. But this order of dismissal does not debar 

the applicant to file an MA under Rule 24 of the 

CAT (Procedure) Rules, 1987. No costs. 	I 

An application under Rule 24 of the Central 

Administrative Tribunal (Procedure) Rules, 1987 is to 

tG 
MEMBER (ADMN.) 

DATED: 8th March, 1994. 
Open court dictation. 

(V.NEELADRI RAG) 
VICE CHAIRMAN 

UI 
Deputy Registrar(J)CC 

The Sud TTh.vasaonas  
The Telecom Dist.Engineer, Nalgorida-1. 
The Director General, Telecom, Union of India) 
New Delhi-i. 

One copy to Mr.C.Suryanarayana, Advocate, CsT.F{yd. 
One copy to Mr.N.P..Devraj, Sr.C&SC.cAT.Hyd. 
One copy to Library, CAT.Hyd. 

7.One spare copy. 
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IN 'THL CENTRJCC, ADiIwI$TR,TIvE TRB'JJaL 	-t  
WfDER.3w 2E:CH AT HYDERADAD 

TI,E 	N' LJi '1R • LTSTICE VJNEELAbRI no:. 	- 
VICE C2AInk4Jq 

THE HON'EJLE i"IR.A.4GCRTflI t MEI€ER(/ZD) 

AND\ 

THE HON' BLE MR.TCCjANDpAsEIc1;R REDDY 
T'iJBER( JIJDL) 

	

AND 	 H. 

THE HON'BLE MR.R.RANGARP.J2N : M(ADMN). 

	

ltedQ -3-1994 	

Fr 

O.RLflJFNT 

in 

O.A.No. 

- T.A.No. - 	' 	(w.p. 

Admit-Ød and Int&rjrn Directions 
,Issued. 

Ailowe 	. 

Disose\of with directions 

Dismissed. 	- 

Dismissed a7 withdrawn. 

Dismissed f(n efault. 
r 

Rejected/Or ered. 	
/ 

No orer aX costs 
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